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INDIA NON JUDICIAL

Government of Gujarat

Certificate of Stamp Duty

Certificate No. - IN-GJ62051048174734V

TEL DHANALAXMI ORGO CHEM PRO GAUTAM MANEKLAL PATEL DHANALAXM! ORGO CHEM PRO GAUTAI

Certificate Issued Date : 12-May-2023 11:34 AM
Account Reference " IMPACC (AC)/ gj13381111/ GULBAI TEKRA/ GJ-AH
Unique Doc. Reference " SUBIN-GJGJ1338111 150431916569634V
Purchased by " DHANALAXMI ORGO CHEM PRO GAUTAM MANEKLAL
PATEL
Description of Document * Atticle 14 Bond
Description " REJOINDER AFFIDAVIT IN APPEAL NO-17/2023
‘ Consideration Price (Rs.) 8
\Y' (Zero)
First Party " DHANALAXMI ORGO CHEM PRO GAUTAM MANEKLAL
PATEL
Second Party " CHAIRMAN GUJARAT POLUTION CONTROL BOARD
Stamp Duty Paid By " DHANALAXMI ORGO CHEM PRO GAUTAM MANEKLAL
‘ PATEL
Stamp Duty Amount(Rs.) * 300

(Three Hundred only)
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"EStamping" or at Stock R
are available at www.stockholding.com).

Any alteration to this certificate renders it invalid and would
constitute a criminal offence.

Kindly contact Stock Holding Branch / Centre in case of discrepancy.

For information related to e-Stamping you may write to us on
our email id estamp.ahmedabad@stockholding.com or visit our
Branch/Centre.
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SUNITA R. BHARDVA.
NOTARY
GOVT. OF INDIA .

BEFORE THE HON’'BLE NATIONAL GREEN TRIBUNAL, ‘1 2 MAY 20
WESTERN ZONE BENCH, PUNE
APPEAL NO. 17 / 2023
Appeal Under Sec. 16 r/w Sec. 18 of the NGT Act, 2010

[Appeal against the order dated 21-03-2023 passed by the
Gujarat Pollution Control Board u/s. 33A of the Water (Prevention
and Control of Pollution) Act, 1974]

Dhanlaxmi Orgo Chem

Through Mr. Gautamkumar Patel, Proprietor, ... Appellant
V.
Chairman, .
Gujarat Pollution Control Board & Anr. ... Respondents

Rejoinder to the submission by GPCB through email dated
27-04-2023

I, Gautamkumar Patel, Age: 60 years, proprietor of Dhanlaxmi
Orgo Chem having office Plot No. 328/01, Vaduchi Mata Road,
Lunej - 388 620, Tal. Khambat, District Anand, Gujarat do hereby

tate on solemn affirmation as under:+
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1. I am the proprietor of the Appellant Unit i.e., Dhanlaxmi
Orgo Chem in the present appeal and as such am fully
conversant to the facts and circumstances of the present

appeal and [ am competent to swear the present affidavit.

2. 1 am challenging the closure order dated 21-03-2023 issued

by GPCB against my unit by way of filing of this appeal.

3. On 27-04-2023, the Appeal came up for admission. During

the hearing, GPCB counsel circulated undated written

submission and GPCB Lab Report dated 15-03-2023.

4. The written submissions submitted by GPCB refer to
complaints made by Shri Ganshyambhai Bharvad and Shri
Bharatbhai Bharvad. GPCB has not provided copies of
those complaints to me, nor have they brought it to the

notice of the Hon’ble Tribunal.

5. Dhanlaxmi Orgo Chem has not confessed but mentioned on

the back of the visit report that the collected 2-4 pH sample

N from Neptune Organic Chemicals is not of Dhanlaxmi.
:9 *A‘fi\%\\\

R:;:,i%j.:\\ Sample collected from Dhanlaxmi has 7 pH.

Yo\ \!

2 P"ﬁt of. \ "

YMoan pl T 6. When 2-4 pH sample was collected from outside the gate of
/C/.,. 5 . \,: Ajl ," ; ; .

iy 20 ] Neptune Organics Chemicals, however GPCB hasn’t
Ic. - p ’V :,\"«-A'/’/

i QY

= § i ;;;?// confirmed whether it is from Neptune Organics Chemicals

e or not before doubting Dhanlaxmi Orgo Chem which is one
ZROTAN g g

factory after Neptune Organic Chemicals. They should have

2
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obtained authentic notarized undertaking from Neptune
Organic Chemicals & then should have made Dhanlaxmi
Orgo Chem scapegoat. The mentioned confession by us has
NO logical acceptance confirmation as we have mentioned
on the back of the" Notice of Entry dated 03-03-2023, that
the 2-4 pH sample collected near Neptune Organic
Chemicals is NOT ours & the sample collected near our
premises is 7 pH which was analysed by us from CTC

laboratory dated 05-03-2023 & on 28/04/2023 by NABL

accredited laboratory M/s. Supreme Enviro Care
(Annexure-1) which matches the earlier report of CTC

laboratory which was annexed with the Appeal memo.

7. GPCB has stated that they. d1d back tracing of four illegal
pipelines shown in the google imggt: & only one pipeline
found near premises of Gujarat Fine' Chem which is on the
opposite side approximately 400 meters far from
Dhanlaxmi Orgo Chem. GPCB’s main job is to stop

pollution & if they did not find necessary to back trace

; 32{ ';§;?:5\\"; all four illegal pipelines & stop environmental
]‘5;\\" \ degradation instead, they preplanned to target

n ’_ B ‘ ‘ Dhanlaxmi Orgo Chem. GPCB doesn’t mention, how did

i . they confirm that the erring industry is Dhanlaxmi
u_;:'/// 4 Orgo Chem. It can be seen from the annexed Google

image which shows i) four illegal underground pipelines

Z\
AuiifsABAR PL
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ii) M/s. Gujarat Fine Chem iii) Farms with wheat crop
iv) Kans & v) No pipeline found during back tracing
which all are on one side, whereas, Dhanlaxmi Orgo
Chem is on the opposite side of M/s. Gujarat Fine
Chem. Even the" only pipeline which lead to Gujarat
Fine Chem was also not properly investigated which

clearly proves to target only Dhanlaxmi Orgo Chem for

the reasons best known to them.

8. They have said that they couldn’t go further due to
obstruction by wheat fields. Ideally, the digging should
be to find the source of ﬂlegg! disposal starting point &
NOT the end point. In that case, going further after the
wheat fields serves no purpose but only to mention
unfruitful efforts & passing of time without performing their
lawful duty of finding the real culprit industry & to take

appropriate action against that industry.

PN 9. Whatever instructions given by GPCB on 03/03/2023, they
i 5 / ‘ "\ have been duly compiled on 06/03/2023. However, they
' A g

have neither acknowledged nor rejected by giving just &

proper reasons & have also not mentioned in the closure

directions dated 21/03/2023. Even the compliance dated
23/03/2023 submitted after the receipt of above referred
order dated 21/03/2023 was also not

mowledged, considered & referred.
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10. As mentioned in NGT order dated 27/04/2023 I have

1.1,

deposited the entire sum of Rs. 25 lakhs with the GPCB,
the interim Environment Damage Compensation computed
by them, under protest, subject to the final decision in the

present appeal.

Copy of the RTGS Bank Transfer showing the transfer into

the GPCB Current Account No. 10325062238 maintained

at the State Bank of India, Gandhinagar Zonal Branch is

marked as Annexure 2.

After making the said payment mentioned above, on
02/05/2023 1 also submitted the mandatory revocation
application in their Aprescribed format. There after on
08/05/2023 I also uploaded the above referred documents
dated 02/05/2023 & corresponding visit was conducted on
09/05/2023. 1 further requested them to give restart
directions to my unit in wake of me depositing Rs. 25 lakhs
interim EDC and compliance of their mentioned non

compliances.

Copy of the representation made to GPCB is marked and

annexed as Annexure 3.

However, till date GPCB have not given restart directions
and my unit is still closed. I have made all compliances as

demanded by GPCB. Therefore, I am requesting the Hon’ble

-
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Tribunal to direct GPCB to immediately issue restart order

to my Unit.

Whatever is stated is true and correct to the best of my

knowledge, ability and belief and I affirm it to be true.

Place Deponent

Date Gautamkumar Patel

112 MAY 2023

SIGNED
BEFORE ME

\ @é B
g&m“’m EHARDVAS
NOTARY
GOVT. OF INDIA

42 MAY 2023

~
©
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SUPREME ENVIROCARE

G-40, Rudraksh Complex-II, Opp. Annapurna Restaurant, Nr. Jashodanagar Cross Road, Vatva,
Ahmedabad — 382 445, GUJARAT.

(MO) +91- 7600773942 E-mail: enviro@supremeg.com
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Certificate No. TC-10420

***+* End of Test Report *****

F/OPN/07
Test Report / Certificate Issue No.: 02
Page 1 of 1
Chemical Analysis Waste Water / Water
Report No. SA/WATER/042321 Date of Issue 28/04/2023
Name and Address of M/s. DHANLAXMI ORGO CHEM.
Customer Survey- 328/1, AT-Lunej, Khambhat.
Discipline Chemical Group Pollution and Environment
Sample Description Effluent water Sampling Location -
Date of Sampling 03/03/2023 Quantity / Nos. of Samples | 200 ml
Type of sampling Grab Sampling By Client
Sample Receipt Date 28/04/2023 Sampling Procedure QP/10
Location of test At Laboratory Sample ID 212304
performed
EnV}ronmeptal Condition 2542 °C Env.lronmentz?l Condition 36.9 °C
during testing during sampling
Condition ~of  sample Satisfactor Sampling plan E/SYS/09
during receipt y pingp
Date of Test 28/04/2023 Sample Packing Plastic Bottle
Test Results
Sr. No. Parameters Unit Test Method Results
1. pH@25°C -- IS 3025, Part-11: 1983 7.88
Chemical Oxygen .
2. Demand (COD) mg/L APHA 5220 B, 23rd Edition 245
Remarks >
o Test results relates to the sample tested only.
o Test Report shall not be reproduced except in full, without written approval of the Laboratory.
e N.D. = Not Detected.
L_’(, 2 c';/ /t

L

‘ {"/V/“Lu‘

Mr. Saravanan Mudaliar
Technical Manager
Reviewed and Approved By

Reference Quality Procedure No. QP/15, Equipment and reference standard / materials




M Gmall 1 08 Deepak Shah <deepak1658@gmail.com>

Submission of Rs. 25 lacs EDC.

1 message

Deepak Shah <deepak1658@gmail.com> Sat, Apr 29, 2023 at 5:21 PM
To: "Dipali1 A Tank(GoG-GPCB Dept.)" <uh-gpcb-anan@gujarat.gov.in>, "Rashmika1 N Patel(GoG-GPCB Dept.)" <nuh-gpcb-
anan@gujarat.gov.in>

Attached.
Dhanlaxmi Orgo Chem.

@ EDC-Intimation..docx
13K


https://mail.google.com/mail/u/0/?ui=2&ik=3541d9ed08&view=att&th=187ccda8107e4b81&attid=0.1&disp=attd&realattid=f_lh1x9ftq0&safe=1&zw

)

DHANLAXMI ORGO CHEM

SURVEY NO. : 328/1, Vaduchi Mata'ﬁoad, AT. : LUNEJ, KHAMBHAT - 388 620, DIST. : ANAND

MOBILE : 98250 34098 | EMAIL ~ dhanlaxmiind4@gmail.com | Website ~ www.dhanlaxmiindustries.co.in
To, 01/05/2023.

The Environmental Engineer,

Gujarat Pollution Control Board, 7
Paryavaran Bhavan, e 52}
Sector-10/A = aard

$] ) Oﬂr
Gandhinagar-382010, » yiarat Pollution Control B

Guj Head Ofﬂcg %
r No .-1 2 3

Sub: - Submission of Revocation Application. Gane::’?n agar-38201 0

Ref: - Closure Order No.: GPCB/CCA-AND-01(5)/1D-29636/737192, 21/03/2023.

Kind Attention: - Mr. Ashok. Chauhan.

Respected Sir,

We are enclosing herewith the prescribed standard revocation application format duly signed
along with following enclosures: -
1) 17 Point duly filled standard format for revocation (Annexure-i).
2) Visit compliance letter dated 06/03/2023 (Annexure-A).
3) Closure compliance letter dated 23/03/2023 (Annexure-B).
4) UNDERTAKING (Annexure-C) on Rs. 300 stamp paper signed in presence of Notary
of compliance against closure order.
5) E-mail copy conveying of E.D.C. paid Rs. 25,00,000/= by RTGS UTR No.
000135007337 dated 29/04/2023 (Annexure-D).
6) Monthly Report Form No. 20 (Annexure-E).
7) Annual Report Form No. 21 (Annexure-F).
8) Env. Statement Form-V (Annexure-G).
9) UNDERTAKING (Annexure-H) on Rs. 300 stamp paper signed in presence of Notary
to apply for permanent revocation.

Kindly issue the revocation order immediately & oblige.

Thanking you in anticipation.
For, ﬂ( / 2 \ S\ 25
Dhanl i > =\ED >
- Dhanlaxmi Orgo Chem, o650 “ﬁc“\\ifaﬁ\-BOAW
AN =TSN uTion CoN

LUTION
GUIRRAT PO 0

Gautam. Patel,
C.C.: -R.0O., GPCB, Anand.



